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1 Avenue Supermarts Limited 08-08-2024  34,23,000  21,00,000 Operational No No No NA NIL NIL 1323000 NIL

Claime Admitted as 

per direction of 

Hon'ble NCLT via 

Order Dtd. 

14/10/2024

Annexure-8

Name of the corporate debtor: Star Line Leasing Limited : Date of commencement of CIRP 23-11-2023; List of creditors as on 21-10-2024

List of operational creditors (Other than Workmen and Employees and Government Dues)
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